
HIGII COUR'f OF JAMMU & I<ASHMIR AND LADAIQ-I 
(Office of the Registrar General at Jammu) 

****** 
Subject Sitting Roster of J[on'ble Judges in both wings of the High Court of 

Jammu & Kashmir and Ladakh from l51
h April, 2024 to 7th June, 2024 

or until further orders. 

ORDER 

/RG Dated: 03.04.2024 

Hon'ble the Chief Justice has been pleased to issue the sitting Roster of the 

Hon'ble .Judges in both Wings of the High Court of Jammu & Kashmir and Ladakh 

from 15th April, 2024 to 7th June, 2024, or until further orders: 

Jammu Wing Srinagar Wing 

Hon'ble the Chief Justice I-Ion'ble the Chief Justice 
(To be notified later) (To be notified later) 

Hon'blc Mr. Justice Tashi Rabstan 
Hon'blc Mr. Justice Tashi Rabstan 
(22 11

d April to ih June, 2024) 
(15th to 20th April, 2024) 

Hon'blc Mr. Justice Atul Srccdharan 
Hon'blc Mr. Justice Atul Srceclharan 

(22m1 April to ih June, 2024) 
(15th to 20th April, 2024) 

I-Ion'blc Mr. Justice Sanjccv Kumar 
(15th to 201h April, 2024) 

Hon'ble Mr. Justice Sanjccv Kumar 
(22m1 April to ih June, 2024) 

Hon'ble Mr. Justice Rajnesh Oswal Hon'ble Ms. Justice Sinclhu Sharma 

Hon'blc Mr. Justice Vinod Chattc1ji Koul 
Hon'ble Mr. JustiCe Sanjay Dhar 
(13 1h May to Oih June,2024) 

Ilon'blc Mr. Justice Sanjay Dhar 
(15th April to lith May,2024) I-Ion'ble Mr. Justice Puncct Gupta 

Hon'blc Mr. Justice Javed Iqbal Wani 
(13th May to Oi11 Junc,2024) 

Hon'blc Mr. Justice Javed Iqbal Wani 
(151h April to 11 111 May,2024) 

-

---

lion 'blc Mr. J usticc Rahul Bharli I-Ion'blc Mr. Justice Mohd. Akram Chowclhary 

Hon'blc Mr. Justice Wasim Sadiq Nargal Hon'ble Ms. Justice Moksha Khajuria Kazmi 

Hon'ble Mr. Justice Rajcsh Sckhri 
Hon'blc Mr. Justice Mohcl. You~ufWani 

I 
' 

IJJ., 
' 

By Order. 
lf/>9. 

Shahzad zeem ( ) 
Registrar General 

No:\)_b l-0-ZSO /RG/GS Dated: 03.04.2024 
Copy of above forwarded to the: 

I. Principal Secretary to Ilon'blc the Chief Justice, High Comt of J&K ami Ladakh, Jmumu. 
2. Secretary to Hon'ble Mr/Mrs. Justice __ 

...... lor infonnnlion of!heir Lordships. 
3. Registrar Vigilance, High Court of J&K and Ladakh, Jammu. 
4. Registrar Rules, High Court of.I&K and Ladakh, Jammu 
5. Rcgislrnr lnspcclion, High Courl of J&K and Ladakh, Jammu . 

... . .-for information. 
6. Registrars Judicial, High Court of.I&K and Ladakh, Srinagar/.lanunu 
7. Joint Registrars (.ludiciai/Protocol), High Court of J&K and Ladakh, Srinagar/Janunu 

....... for information and necessary action. 
8. Ii1-charge NIC for uploading the same on the orticial website or High Court or J&K and Ladakh. 'tvJ . 
9. In-Charge Librarian, lligh Court of .I&K, .lammu/Srinagar for information and keeping the record of the same. <.../ rz1 'i 
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Registrar eneral 


